Central Administrati§e Tribunal, Lucknow Bench, Lko
Original Application No. 402/2004
this the 4th day of October, 2004

HON'BLE SHRI S.P. ARYA, MEMBER (A)

HON'BLE SHRI M.L. SAHNI, MEMBER (J) .

Amar Kumar  aged about 44 years 'éon of late Sri
Jaghnath Prasad , resident of A-11, Forest Célony,
17, Rana Pratép Marg, Lucknow.

+e.e.Applicant

By Advocate: Sri P.K.Srivastava
s i

Versus
1. Union of India through the Secretary,
Ministry of Envirounment & Forest,Govt. of

Ihdia, CGO Complex, Lodi Road, New Delhi-110003.
2. State of U.pP. through the Principal
Secretary, Deptt. of Forests, Govt."of U.p.
U.P.civil Secrtt. ﬁucknow.
3. ‘ The Principal Chief Conservator lof
Forests, Govt. of U.P., Department of. Forests,
17, Rana Prétap Maré, Lucknow.

...Opﬁosite parties.

By Advocate:Sri Rajendra Singh dud Sri Sudeep Seth

ORDER (ORAL)

BY SHRI S.P. ARYA, MEMBER (A)

The applicant by this O.A. seeks for quashingnof

the impugned roder dated 26.12.2002 (Annexure 5) by

which the . applicant has been reduced to the

lowestifﬁéfﬁgg' scale of pay for 3. years with
cumulative effect and also to direct ~the
opposite parties to consider .the c—ase of. the
petitioner for'promotion treafing the petitioner
as he was never punished. |

2. "Upon hearing the counsel for parties,

it is found that the appeal dated 7.2.2003 agaiset

the impugned order is pending with the
respondent No.l for decision. we find it

expedient and in the interest of Jjustice to
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direct\ the opppsite " parties to %ecide the
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1appeal:with.a.freasonéd 6rder'WitHin a period of

45 days from the date of communication of . this

applicant. = With ‘these

‘disposed of. No order as to costs.

(M.L. Sahni) )

. Mémber (J)
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- directions,

. order ,and  also communicate the 'same to, the
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‘Member (A)






